
     
 

       
 

      
  

   

    
   

      
 

        

   

    
  

       
 

        

   

    
  

  

       
 

        

   

   
  

  



       
 

        

   

    
 

         
     

  

         
    

       

      
 

    

    

    
  

    

 

   

    

  

         
      

     

    



         

         
      

         

           

      
      
     
      

      

        
         

        

      
         

       

        
           

      

       
     

         

         

          
           
       

       

     

        

      
         

       

       



        

        

       

          

        

         

     

          

      
       

      

      

      

         
      

     

           

       

         

         

     

          

        

      

       

         

       
        

        
       

  



        
      

         
       
        

       

      

       
        

         

       
  

          

         

         

         

         

             

            

           

       

        
        

        
          

       
          

     

          
        

        
         
         

         
   



            

        

       
       
         

        

    

           
        

       
           

          
        

           

           

    

        

          
          

  

          

         

       
       

          

       

          

           

        



28 in addition to physical copy, as per the relevant provisions of

the Companies Act, 2013.

l6 The Petitioner Companies to pay costs of Rs.25,000/ each to

the Regional Director, Wcstern Region Mumbai in Transfer

Company Scheme Pctition No. 81 to 85 of 2017 and costs of

Rs.25,000/- cach to the Official Liquidator, High Court, Bombay

in Transfer Company Scheme Pctition No. 81 to 84 of 2017.

Costs to bc paid within four weeks from the datc of the Order.

17. Filing and issuance of the drawn up ordcr is dispensed with

18. A11 concerned regulatory authorities to act on a copy of this

order along with the Scheme duly certified by thc Deputy

Director, National Company Law Tribunal, Mumbai Bench.

.Ms. Ina Malhotra Mcmber (Judicial)
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